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CLOSING DOWN OF COMPANIES

952. SHR1 SURAJ PRASAD : Will the
Minister of T.AROUR AN]‘)_ RE-
HABILITATION/ ®% 9Aafa  #dl

be pleased to state :

(a) whether Government have prepared a
list of such companies which have closed down
their business on false pretext; if so, what is
their number; and

(b) what  action
against them ?]
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has  been taken

{{THE DEPUTY MINISTER IN THE
MINISTRY = OF  LABOUR  AND
REHABILITATION/ s# #1% qaafa

"Ha1®T  ®  398aT (SHRIBALGO-
VTND VERMA); (a) No Sir.

(b) Does not arise. |
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f [CLOSURE OF FACTORIES

953. SHRI SURAI PRASAD . Will the
Minister of LABOUR AND RE-

HABILITATION/ »=® 3itx qagfy wat be
pleased to state :

(a) the number of companies or factories
closed down during the last two years in the
country and the number of those which are
still closed: and
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(b) the number of persons rendered
unemployed on account of closing down of
these companies and factories?]
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tfTHE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR AND
REHABILITATION/#T®  #1¥ qAata
Hal®g W g9Hal  (SHRI BALGO-
VIND VERMA) : (a) and (b) The information
is being collected and would be laid on the
Table of the House after it is received.]

COAL MINES BONUS SCHEME

954. SHRI MONORANIAN ROY:
SHRI NIREN GHOSH :

Will the Minister of LABOUR AND
REHABILITATION/ *m afk Wffa j\H\ be
pleased to state ©

(a) whether Government have considered
over the question of discontinuance of the
minimum attendance qualification for payment
of bonus under the Coal Mines Bonus
Scheme :

(b) if so, the details thereof; and

(c) if not, by when the decision is likely
to be taken thereon ?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR AND RE-

HABILITATION/ w7  #fte qaala
Ha@g §  gaw&E!  (SHRI BALGO-
VIND VERMA): (a) to (¢) The

matter is still under consideration.

SETTING OP OF A PIT SAFETY
COMMITTEE

955. SHRI MONORANIAN
SHRI NIREN GHOSH :

Will the Minister of LABOUR AND
REHABILITATION/ %% #tv qaafs
*ra)- be pleased to state :

(a) whether Government propose to set up
a Pit Safety Committee;

(b) if so, whether workers representatives
will be taken in such Committee; and

(c) the functions of the Committee ?
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t[ ] English translation.



